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-----.-----.--
(ii) Admitted aDd dt.cuae'l 

Remarks 

The Speaker pvc l-i8 COOIellt. 
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SUMMARY 

I. BiDs pending at the end of the last session 25 

2. Bill, introduced 9 

3· Bills opposed at introducticn staae Nil' 

4· Bills pused by Ra)Y8 Sabha and laid on the Table 8 

S· Bills returned by Rijya Sabbs with amendments and laid on the Table NiJ 

6. Billspused 19 

7· Bills neptived Nil 

8. Billa withdrawn Nil 

9· Part discussed 

10. Motions for adjournment of debate on Bills adopted • 2· 

II. BiDs referred to Select Committee Nil 

12. BiDs referred to Joint Committee Nil 

13· BiDs originating in and referred to Joint Committee by Rajya Sabha in respect 
ofwhich motion for concurrence was adopted by Lot Sabbs Nil 

14· Bills :It:ndiDc attbe end of the Ie-Ilion viM para No. 1360 ofLok Sabbs I~
Part I, dated the 13th September, 1973. .  .  .  .  .  . 23 

-Debate on one ~ Bills (S. No. IS) was later on resumed and the Bill was passed. 
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4. CALLING ATTBNTION STATBMBNTS 

Sl. 
No. 

Brief subject Name of the Mem- Name of the Minister Time taken 
berwho adled atten-------------

tion Date of statement 

,-------------
J. Famine and dNught Shri Jyotirmoy Bosu Shri Fakhruddin Ali ~ H-M 

conditions in var- - - - - 1-31 
ious parts of the: 24-7-1973 
country. 

7.. Thirty per cent cut Shri Chandulal Shri Dharam Bir Sinha 
in thl; newsprint Chandrakar 
quota of news- 35-7-73 
papers. 

~  India's move to buy ~i ~  Danda- Shri Fakhrudclin Ali Alumd 
4' 5 million ronnes vare 
of whel.l from 36-7' 1973 
U.S.A. at S JJ5 
per tonne. 

4. R.pr!'8sive measures Shri Piloo Mody Prof. S. Nurul Haaan 
adopted by Aligarh 
II~ i  University 37-7-1973 
authorities a"ainst 
tho studentR. 

s. Hundred per c;:nt in-Shri Mldhu Limtlye Shri D. P. Chattopadhyaya 
C!'el'IC in the pric! 
of nylon yarr. 30-7-1973 

6. Adu1teratio, of fend- S'lri Sl\ P.d K1p'Jr 
stuffs in D :Ihi. es-
pecially 'besan' 
being ldulterated 
with Kesari Dat. 

~  

0-55 

0-44 

0-10 

0-53 

7. Th: proposal to r:uke S:lri P. K. ~ 

the Indian Council 
Shri Fakhruddin Ali Ahmed 1-:>3 

of Agricultural 
Retearh a Depart-
ment of the 
MinJltry of Agri-
culture. 

8. The i ~ of Shri S.M. Banerjee Shri K. C. Pant 
police in the murder ------------
of taxi driver in 3-8-1973 
Delbi on 31-7-1973. 

9. ~  in activities of 
Nap hlstiles in 
Manipur leading to 
killing of J 7 

~ and 3 

civilian •. 

Shri M.Ram Gapal 
Reddy 

Shri Urnl Shankar Dibhit 

3-8-1973 

0-57 

10. O.:lay in hoiding 10 Shri M,dhu Limaye Shri Niti Raj Siuah CbaudIIar1 I-cJ4 
Lolc Sabha and 2.7 
Assembly byt-- 6-8-1973 

i ~ • 



81. No. Subject 

14 

Name oCthe Memter 
who ~  attention 

Name of the Minister 

Date of Statement 

--_._---_.---------.. ---

II. Refusal by Port & ShriMadhu Shri RaJ Bahadur 
Dock workers' Fe- Dandavate 
~ i  to load 7-8-1973 
rice and groundnuts 
on ships bound for 
~i  countries. 

12. Rush on banks to Shri P. Venkatasub-] Shri K. R. Ganesh 
exchange 100- baiah 
Rupc'e!l notes for 8-8-1973 
fear of demoneti-
salion. 

13· Retrenullnent of 7CO Shri bra Semiyan Shri Raj Bahadur 
harbour workers in ---
Andaman & Nico-
bar Islands. 

13-8-1973 

14- Power crisis in Delhi. Shri S. M. Banerjee Dr. K. L. RIo 

17-8-1973 

J5. Flood. in J & K. Shri P. Gangadeb J 
Puniah, U. P. and 
other parts of the 
country. 

Dr. K. L.Rae 

20-8-1973 

Time taken 

()-,56 

0-46 

0-21 

0-,5,5 

C-44 

16. Wastage of . food- 8hri P. K. Dca 
grains, imported at 

Shri Fakhruddin Ali A.hmed 0-26 

prohibitive pril.e8, 
in Bombay port ~ 

22-8-1973 

to lack of godown 
facilities. 

17. Instructions by Shri Samar Guha Sardar Swarm Singh'" 
Government to 
Netaii Inquiry 23-8-1973 i 
Commission not to 
seek any help from 
Taiwan. 

18. Fra .... J in the Bank Shri Madhu Limaye Shri Y. B. Chlvan 
of Raroda involvinl --- ----
rupees seventy ~ 1973 
lakhs. 

19. Destl'llCtion of wheat Shri Ranen Sen 
leeds worth one 

Shri FakhNddln Ali Ahmed 

28-8-1973 crore of rupees 
by National Seeds 
Corporation: 

---------------

s. DIVISIONS 
___ .....:;No.;: • of eivlRionl held 

0-24 

21 
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fiNANCIAL BUSINBSS 

-" .. ,,---------,--- ------------
Subject 

.--------,,-,,_. "-,, 

~  Demands 
for ~  in respect 
of ~ i~  (Rail-
WI}S) for 19',3-74 

Date of ~( ) of 
presentation "iscussion 

--------.-----

(i) RaIIw.,. BwIpt 

~  I 22-B-73'\. DillCllSlion and votin, on 
23-B-73 f Supplementary Dcmande 

for C.rrants (RailwaY') 

(ii) GeaeraI Badpt 

Time lakeD 

H  M 

3-39 

'Supplementary Demand. 
for Grants in respect 
of the Budaer (General) 
for 1973-74, 

13-8-73 DilCUlaion and votinl on 1-44 
Supplemeatuy Demands 
for Gnats (General). 

(iii) Badpt Ia .. ,.. of the ... 01 MaaIpar 

Bud&'et (Manipur) for 
the year 1973-74 

Supplementary Demands 
for Grants in respect of 
the State of Manipur 
for 1973-74. 

(Bulier 
Session-
39-3-73) 

[ 24-B-73 

23-7-73 }Dilcusaion and voline on 
24-7-73 Demands for Grants. 

2B-B-n DilCUllion and votina on 
Supplementary Demmds 
for Grants (Manipur) 

(iv) Ba"-la l'ftpeot of tile S .... of Aadbra PndaU 

1-16 

0-41 

Budaet{Andhra Pradesh) (Barlier 24-7-73 '\. DilCUllion and votinl on 3-22 
for the year 1973-74. Scallon- as-7-73 f Demandl for Granta. 

IS-3-n) 

(v) Badpt I. re.pect of dI. State of OrIN. 

8.t (Ori ... ) for the (BarJier 
year 1973-74. Seaion-

Supp1ementaryDemands 
for Grants in respect 
of the State af Oris .. 
for 197:.-74 

20-3-73) 

24-B-73 27-8-73}DilCllslion and vltina on 1-,1 
a8-8-73 ~ 

for Grano (Ori ... ) 



7. LBA VB OF ABSENCE 

SI. Name of Member Period for which leave Date when 
NO. granted )I"Bve 

{"'ranted 

J. Shri K. Gopal . 23-7-73 to 5-9-73 

} z. Sbri Brijraj Sin;b 23-7-73 to 9-8-73 

Sbri A. K. GopaIan 
27-8-73 

3· 23-7-73 tc 5-9-73 

4· Shri M. Kathamuthu . 23-7-73 to 5-9-73 

, ' 

f" \. -.. .:..J 
, ~ 

•• t  • J6 
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.,1ii) ."Dtlon UQ.J ... Rille ,SI for Ililpeatioa or ..... e 

Brief Subject Member Date on Time 
which motion taken 
moved 

H-M 

Su,pension of rule 338 Sbri Somnath Chatterjee 
III its applimion to the 

3-9-73 

motion for resciuion of the 
ac;usion of the House ne-
ptiving the motion for 
edjournment of the debate 
on the Code of Criminal 
hocedure Bill, 1973, to the 
h,ext eeaoion. 

Name 

9. OATH OR AFFIRMATION 

~ i  , State Language of oathl 
affirmation 

Ihri K. Maya Thc.var Dindigul Tamil Nadu Tamil 
(affirmation) 

10. OBITUARY REFERBNCBS 

Adopted 

Date 

24-7-73 

-------------------------------
Sl. Date of Date on Time 
No. Name and particulars of Membenhip death which taken 

rcf..:rence 
made 

I. / ~ S. Mohan KumaramangaJam, sitting 31-5-73 4' ~  of Lok Sabbs. 23-7-73 

~ Sbr! K. BalltdhandaYl;.1thant, sitting Membc-r 31-5-73 23-7-73 
. of Lot Sabha. 

J'Shri D. R. Chavan, litting Member of Lok 
Sabha. 

/. Dr. D. S. Raju, Member of Second, Third 
• /" and Fourth Lok Sabba. 

~ Shri ~  former Deputy Minister 
, ~ I/It./ 
6 Shri w-.. Sadashiv Golwalkar 

r- 'h--,... J.,. 

8-7-73 

5-6-73 

23-7-73 

~  J 
23-7.73 

23-7-73 

II. PAPBRS LAID ON THB TABLB 

(i) By Government 

(ll) By Private Memben .. 

H.M. 

Remarks 
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12. PERSONAL EXPLANATIONS UNDBR RULH 357 

Sl. 
No. 

Bdef Subject Name of Munber Date 
~ QUlde the pt"nonal 
explanation 

------------.--------------------------

1 C!rtai;, r,lIegations made agdinst Shri L. N_ Shri L. N. Mishra 
Misbm by Shri Pilo) M(dy in the Hou,e 
on 23-7-7). ,  , 

23-7-73 

2 Certain inaccaracies in the reports pub- Shri Bhagwat Jha 9-8-73 
i ~  in the "Patriot" and "Nav Sharat Azad 
Tim·;s", dr.ted 9-R-73 about ~ i  re-
mkrks made by Sh"i Bhagwat Jha A7..!d 
in the House on 8-8-7j. 

3 C!rtain rem'1fk\ ob;>ut Shri L. N. Mishra Shri L. N. Mishra 
made in the HO":5C on 27-8-73. 

-------------._------._-----------

SI. 
No. 

Brief SUbject 

I. Question of i i ~ re-
garding the alleged as-
sault on Shri Phool Chand 
Verma, M.P. on the 13th 
April, 1973, by tht i ~ 

at Gopalpur, District ~
was, Madhya ~  

when he was staging A 
demonstration. 

2. Question of privilege agiansr 
thl Hind Puhlishi", HtIIU'. 
Allahabad, relatiltJ to its 
"lill"l. _drlti ·0 i. 
pUblication cntitlC!d "The 
new Code of . Criminal 
Procedure, 1973". 

13. PRIVILEGE MATTERS 

Name of 
M::mber who 
raiaec. the 
matter 

Shri Phool 
Chand Venna 

Shri R. R. 
Sharma 

Date ~ 

which D!cisiol of the i~ 

matter 
brought 
before the 
Hou!C. 

28-8-73 

On I-S-1973, the-
i i ~  of State in 
the i i~  of Home 
Affairs made a state-
ment regarding the 
factual comments n:-
ceived from the Gc· 
vemment of Madhya 
P,.4c5h Imi ~ 
~  lcfeucd the: 
nlatter to the Com-
mittee of P,rivileaes .. 

The Speaker referrN! 
. the matter tQ the 
Committee of Pri-
vileges. . 

-
Time 
uken 

H.M. 

0-01 

Tim.: 
taken. 

H.M. 

0'17 

0'0$ 

-------_.------_._-------_. -------'------'---'-
1+ QJJP.STrONS 

(i) Starred 

Number of QuestiontPllt do ... ·in QUestion Liar. 

Number of Questions ol1lllly answered . 

' .. 

., 154 
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(ii) U_tarred 

Number of Queltions put down in ~ i  Lilli and written anlwen', 
FwnishN •  •  •  • .' S,uS·· 

(iii) Short Notice 

Nwnber of Questions put dewn in Quo:lltion Lists 

Number of Q\r.stions orally answered . 

7 

7 

(iv) Haif-aa-b3ul' DIlcD.IIDa al'lll ... out of A"n'll" tD q. .. ttoaa 

SI. 
No. 

Brief Subject Name of the 
Member who 
raised discussion 

Date Minilltry/Dept. 

._---_._-_.-------
I. C.O.B. Licences to Drug m:mufae- Shri Jy()tirnMY 

turing fimn with ~i  equity Bosll 
exc!('ding 26 ~  

2. Delay in ~  of' produe- Shri Sam'lt qutta 
lion tit the . Durglpur Ferlilfzer 
Project. 

3. i i ~  of parity between the prices Shri Madhu 
of m1nufactu'"ed articles and agri- Lim.ye 
cultural products. 

4. Financial .. ssiltance for mo:derni •• - Shri PraRannbhai 
tion of Police Porce in Guiarat. Mehta 

5. Btlec: of poor c.>pdition of c.lke ~ Shri Samn Guhil 
batteriei on production in Durgapur 
Steel Plant. 

6. Prime Minister's award on N'Irm'lda Shri Prasannbh'li 
River Wllters IsSuel. MehtR 

7. Release pric= of Itainlels Btee! ~  Shri lyotirmoy 
impJrtt..-d throuell M.M.T.C. Bosu 

8. BlCtension of p=riod for r.;ceipl of appli- Shri C. K.. 
.. i~  f'lr ~  of ~ i  to Chandrappal'l 

~  Pighters. 

9. D.:velo'Pl1\'mt of nuclear weapJnt Shri Samu Gilha 
for deCo:ilCe of the country. 

10. D :terioratil1l uti ni'lg 
Kerala. 

condition in Shri C. K. 
Chan_lMn 

11. (.verriQ\( ~ paid in vari.!"!' Mi. Shri M. C. Dags 
nistries lind Departmentsof'Gclltral 
Goverhment •. 

!II"----_._--_.---_._----

25-7-73 Petroleum and 
ChclQicals. 

30-7-73 Potmlewn and 
OiegUCall. 

1-8-73 Agriculture 

3-8-73 HOIIU' Affaire 

8-8-73 Steel and MiAca 

10-8-73 lrription 
Po-=r. 

u-8-73 Home Aft'airI 

Z7-8-73 AcriC'JltIlre 

39-8-73 Pinance 

... ~ k' 134 ~  Q1J ,ttl') '11 muuferred from OBC Ministry to anctthet orwith.Sraw Iv 
by Me!Dbeh ~  .-. 
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17. SPBAKBR 

Amaouac:elDeDt 

Subject Date 

~~~ .Appointment of a Committee of' to advise the Chairman of Rajya Sabha 
and the Speaker of Lok Sabha 0 the question of pay structure applicable to Officers 
and staff of Rajya Sabha and Lok Sabha Secretariats .  • •• • 16-8-73 

.-.---.--------------.-----
lI8. STATEMENTS BY MINISTERS 

(I) SUO-Illoto atatellleDta Ill.de/laid UDder Rule J72 

Serial 
No. 

Subject 

2 

-I. Collision between local trains 
between Goregaon and Malad 
slations of the Weatern RaIl-

Name of Minister 

3 

way on 31-5-1973 Shri L. N. Mi.hra 

·2 Correcting the information given 
to the House on 4-12-72 
regarding accidents to New 
Delhi-Hyderabacl Dakahin 
Bxpress and Janta Bxpress on 
the 2nd and 3rd December, 
1972, respectively Shri. L. N. Mishra 

" ~  Government business for the 
week commencing the 30th 
July, 1973 .  .  . Shri K. RaghuraIniah 

4. Collision between Howrah-
Amritsar Mail and South 
Bihar Express at Madhupur 
station of the Bastem Railway 
on 27-7-73. Shri Mohd. Shan Qureshi 

S. Demonstration oustside the Old 
Secretariat building, Delhi, on 
27-7-73. Shri K. C. Pant 

6. Talks in Rawalpindi on the Indo-
Bangladesh Joint Declaration Shri Surendra Pal Singh 

7. Drouaht CQnditions in Sastern 
U. P. and Bihar .  . Shri Fakhruddin Ali Ahmed 

8. Strike situation in Railways Shri L. N. Mishra 

Government business for the 
week commencing the 6th 
Aupt.1973 Shri K. Raghuramaiah 

·Statement. were laid on the table. 

Date 

4 

Time 
taken 

s 

H. M. 

23-7-73 0-02 

24-7-73 

27-7-73 0-01 

1-8-73 0-01 

2-8-13 

3-8-73 

3-8-73 

0-06 

0-26 

O-D9 



2 

-.--------

10 Change in the order of Govern-
ment i ~ for Tuesday, the 
7th August, 1973 

eII Statutory control on cotton yarn 

27 

3 

Shri K. Raghuramaiah 

Prof. D. P. Chattopadiya 

*12 Flood situation in Uttar Pradesh Shri Balg()vind Verma 

I). Government business for the week 
V commencing the 13th August, 

4 

6-8-73 

8-8-73 

8-8-73 

s 

H. M. 

0-01 

0-01 

1973 Shri K. Raghuramaiah 10-8-73 0-14 

14 Calling off of the strike by the Loco 
Running Staff Shri L. N. Miahra 13-8-73 0-07 

I S Accident in the Ammun ltion 
FactoTY' Kirkee on 11-8-73 . Shri V. C. Shukla 13-8-73 o-os 

~ 

*16 Submission of four more Interim 
Reports by the National Com-
mission on Apiculture Shri Fakhruddin Ali Ahmed 16-8-73 

J,'" Government business for the week 
commencing the 30th August, 
1973 Shri K. Raghuramaiah 17-8-73 0-18 

18 Strike by nurses in Delhi 
Hospitals Shri R. K. Khadilkar 17-8-73 0-19 

.. ~  business for the week 
V- commencing the 27th August, 

1973 Shri K. Raghuramaiah 

"20 Increase in the prices of certain 
petroleum products Shri Dev Kanth Borooah 

21 Guru Gobind Singh Medical 
Colleae, Faridabad 

22 Talks held in New Delhi from 
August 18 to 28, 1973 between 
the Special Representatives of 
India and Pakistan Sardar Swaran Singh 

23 Decisions of Government on the 
recommendations of Third 
Central Pay Commission Shrl Y. B. Chllvan 

24 Sittirg of the House on Saturday, 
the I~  September. 1973. for 
transaction of Government . 

~ Shri K. Raghuramaiah 

-25 Reported foo.:! riots In Indore and 
Bhopa I Shri Annasahib P. Shind,e • 

*26 Certain allegations ma1e by Shri 
P,ool Chand Verma in the 
House on 30-8-73 Shri Dbaram Bir Sinha 

-Statements were laid on the Table. 

24-8-73 o-os 

29-8-73 0-[9 

29-8-73 

)0-1-7) o-os 

0-02 

.-02 



-_._._-----
I ~ 3 4 S 

-. 
H. M. 

·27 Stoppage on South Central Rail-
way's Trunk traffic as a result 
of the merger Ilgitation Shri L. N. Mishr. 3-9-73 

28 ~  of wholesale trade in 
rice Shri Fakhruddin Ali Ahmed 3-9-73 0-02 

-29 Resumption of passenger sJipping 
services on the Konkan coast Shri Raj Baba':ur 4-9-73 

-30 Question of grant of additional 
dearness allowance to thLCentral 
Govc:mment Employees Shri Y. B. Chavan 5-9-73 

-31 Certain incident, ncar ~  
Nand College on 23--73 Shri F. H. Moh.in 5-9-7J 

-32 Government's decillion to reduce 
the qu"ntum of allotment of 
wbeat to U. P. and other 

Shn Annasabib P. Shinde States $-9-73 

·33 Ac ute shortage of foodgrain8 in 
Shri Annasahib P. Shhide Kerala .  •  • S-9-73 0-01 

34 Doctors' strike • Shri R. K. Khadilkar S-9-73 

·Statements were laid on the Table . 

. _-_._--_. ~ ---'."-" ._-_ .. -.. ,-... _--
Sl 
No. 

I 

Brief Subject Name 'of Member 
who raised the matter 

Minister who 
replied 

Date Time 
taken 

----_ .. _---------_ ........ _ .. --.. --.... -.... --_ .. _--._. 
2 3 4 S 6 

-.-------------------------------------------------------------
I ~  fnformation aiven 

by the Minister of State 
for Law and JUttice and 
Company Affairs on 
6-8-73. during CatHn. 
Attention reprdinl delay 
in holding bye-elections 
to Parliament and State 
Legislatures 

2 CertAin information aiven 
by the Deputy Minister 
of ~  on '/..7-7-73 
in answer to Unittrred 
Question No. 900 ~ .. rd-
ing steps to reduce the 
p rice,. of CCJItOD fabrici 
.., profits of TefttRe 
Mill. 

Shri Shyam-
nandan Milhra 

Shri Macihu 
Umaye 

H.M. 

Shri Niti Raj 23-8-73 o-Ib 
Sinp Chaudhary 

Shri A. C. George 24-8-73 0-08 

(' 



Sl. 
No. 

-. 

29 

---------

3 Certain information given 
by the Deputy Minister 
of Industrial Develop-
ment on 1-8-73 in. 
answer to Un starred Ques-
tion No. 1586 regarding 
monopoly of E vU/HMV 
in Gramophone Records 

4 Certain infonnation given 
bv the Deputy Minister 
of Heavy Industry on 
9-8-73 in answer to Un-
starred Question No. 
z6zS regarding Companil!s 
producing Scooters and 
Mopeds. 

*Shri Madhu 
Limaye 

Shri Madhu 
Limaye 

3 

·Shri C. Subra-
maniam 

Prof. Siddesiawar 
Prasad 

4 5 

3-9-73 0-01 

5-9-73 0-04 

----------.. ---------_.-
.Statements were laid on the Table. 

*1 

·2 

(ill) Statement. c-orrectlag lDformatlon reprdlng Starred Queedonl under 
DIrectIon 16 

Brief Subject Name of Minister Date Time 
taken 

H. 

Correcting the answer given on 
zo-8-73 to Starred Question No. 
368 regarding demarcation of 
milk shed area of Delhi Milk 
Scheme Prof. Sher Singh 3-9-73 

Correcting the answer given to a 
supplementary to Starred Ques-
tion No. 7z8 on 16-4-73 ~
ing increasing number of • B. 

Shri R. K. Khadilkar Patients 5-9-73 

M 

·Statement. were laid on the Table. 

19. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

Business Time 
taken 

Percentas 
to the . 
total timt 
taken 

3 

ADJOURNMENT MOTIONS 

BILLS-

H. M. 

6'00 2'8 

(a) Government BiUs 50' 51 

(h) Private Members' Bills • 7'29 3'5 



I 

-,--------------------------------------------
BUDGET-

(eI) Railway ~  

(6) General Budget 

V) Budgets in respect of States under President'.; rille 

OM.LIMG ATTENTION N'O'FIClBS (Rule 197) 

DISCUSSIONS-

(eI) Half-an-Hour Discussions (Rule SS) 

(6) Short Duration Discussions (Rule 193) 

MOTIONS-

Ca) ·A4.t;JtioDof ~ . .iAtb.e('.,QlUI.Cil .CMiDiatcn 
(Rule 198) 

(6) Motion (Rule 342) 

QUESTIONS 

RBSOLUTIONS-

(eI) Statutory Resolftions 

(6) Private Members' Resolutions 

STATEMENTS (Rules 357, 372aod377 III1d,Direction lIS) 

'OTHER MATTERS, such 81 Papera laid on the TaAlie, QI ... tiaDa oC 
Privilege, Obituary ReCerences etc. 

TOTAL 

~ I ~  1-1-864 (E)LS-7-1l-73-700. 

• 

2 3-

-------

H.M, 

3'39 I' 7 

1'44 0'8 

10'34 5'0 

14''09 6,6 

7'23 3'5 

a,'oo II' 7 

O' I 

31'02 

15'31 7'3 

8'09 3'8 

9'.26 4'4 

1.3',58 6" 

au.·JO 100,0 


